Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 22.12.2025 (MONDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

163/2025
For Stay
IA No. 1777/2025

Vs
Registrar of Companies,
Karnataka & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Lakshmi Manvitha Ms. Sandhya Tadla,
(Ins) No. 648/2025 Chemicals PCS
For Stay Vs
IA No. 1801/2025 Manjeet Buchha, RP &
Chairman of
Monitoring Committee
For Trident Sugars Ltd
2. | Comp App (AT) (CH) James Richard Samuel | Mr. S Aravindan
(Ins) No. 652/2025 Suspended Director
For Exemption and Shareholder of
IA No. 1813/2025 A&N Seaways and
For Stay Projects Pvt Ltd
IA No. 1814/2025 Vs
For Urgent Hearing Allianz Bulk Carriers
IA No. 1815/2025 DMCC & Anr.
3. | Comp App (AT) (CH) LIC Housing Finance Mr. P Elayarajkumar
(Ins) No. 632/2025 Ltd
For Stay Vs
IA No. 1757/2025 Ramakrishnan
Sadasivan, Erst RP,
Lokaa Developers Pvt
Ltd & 2 Ors
4. | Comp App (AT) (CH) No. | Rajeev Vidhyadharan Mr. NP Vijaykumar
162/2025 Alias Rajeev Anchal &
Delay in refiling Anr.
IA No. 1753/2025 Vs
For Stay PJ Mathews & 30 Ors.
IA No. 1754/2025
For Condone Delay
IA No. 1812/2025
5. | Comp App (AT) (CH) No. | Firepro Systems Pvt Ltd | Mr. NK Dilip



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) Sargam Metals Pvt Ltd Mr. Anirudh A Sriram
(Ins) No. 647/2025 Vs
Delay in refiling Neeraj Agarwal,
IA No. 1798, 1799 & Proprietor, Ambal
1800/2025 Agencies
(With Defects)
7. | Comp App (AT) (CH) Venna Parvata Mr. M Ramu
(Ins) No. 649/2025 Vardhani & Anr.
For Condone Delay Vs
IA No. 1802/2025 Birendra Kumar
For Stay Agarwal, RP, Manjeera
IA No. 1803 & Constructions Limited
1804/2025
To Dispense with
IA No. 1805/2025
(With Defects)
8. | Comp App (AT) (CH) Venkatesa Perumallu Mr. M Ramu
(Ins) No. 650/2025 Pasumarthy & 3 Ors.
For Condone Delay Vs
IA No. 1806/2025 Birendra Kumar
For Stay Agarwal, RP, Manjeera
IA No. 1807 & Constructions Limited
1808/2025
To Dispense with
IA No. 1809/2025
(With Defects)
For Orders
(Requests for adjournment in Item Nos. 9-10 will not be entertained)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | IA No. 1635/2025 Kamma Srinivasa Rao, | Mr. HK Chaturvedi Shivakumar and
(For Additional Docs) Director of the Suresh- R1
in Suspended Board of
Comp App (AT) (CH) Directors of Corporate
(Ins) No. 310/2023 Debtor, Trichy
For Stay Thanjavur Expressways
IA No. 958/2023 & Limited
722/2024 Vs
For Exemption IDBI Bank Ltd & Anr.
IA No. 959 & 960/2023 WITH
10. | Comp App (AT) (CH) Kamma Srinivasa Rao Mr. HK Chaturvedi Mrs. Sandhya Tadla,

(Ins) No. 95/2025

For Stay

IA No. 266/2025

For Exemption

IA No. 267 & 268 /2025

Suspended Director of
the Suspended Board
of Directors of
Corporate Debtor,
Trichy- Thanjavur
Expressways Ltd

Vs

Raghu Babu Gunturu,
RP, Trichy Thanjavur
Expressways Ltd &
Anr.

PCS- R1




11.

IA No. 1790/2025
(To implead) &

IA No. 1302/2025
(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 456/2025
For Stay

IA No. 1303/2025

S Hari Karthik
Liquidator- Jeypore
Sugars Company Ltd
Vs

Kineta Global Ltd in
Consortium with Power
Mech Projects Ltd

Mr. J Manivannan

Mr. N Kumaraswamy

12.

IA No. 1558/2025
(For Additional Docs.)
in

Comp App (AT) (CH)
(Ins) No. 461/2025

CRC Infratech &
Services LLP

Vs

Fourth Generation
Information Systems
Ltd

Mr. Y Suryanarayana

13.

Comp App (AT) (CH)
(Ins) No. 487/2025
For Stay

IA No. 1385/2025
For Exemption

IA No. 1512/2025

Baskaran Sathya
Prakash & Anr

Vs

CS Vasudevan Gopu
Liquidator, Raaj
Internet India Pvt Ltd

Mr. Sandeep Kumar
Ambalavanan

14.

IA No. 1588/2025
(For Intervention)
in

Comp App (AT) (CH)
(Ins) No. 561/2025

State Bank of India
Vs

RCK Vallal (Deceased
During the Couse of
PIRP) Rep by

C Sivasankaran

Mr. ML Ganesh

15.

Comp App (AT) (CH)
(Ins) No. 480/2025
For Exemption

IA No. 1363/2025
For Stay

IA No. 1362/2025

Ganesan Natarajan
Vs

State Bank of India &
Anr.

Mr. Raymond Albyness

Mr. K Chandrasekaran

16.

Comp App (AT) (CH) No.

100/2023
For Stay
IA No. 1263/2023

Paul Joseph

Vs

Bhagyodayam
Company rep by Jinan
KR & 4 Ors

Mr. Ashok B Shenoy

Mr. MA Shaji R1

17.

Comp App (AT) (CH)
(Ins) No. 383/2022
For Stay

IA No. 909/2022
To Adv. Hg.

IA No. 715/2024

T Venkattram Reddy
Vs
L&T Finance Ltd & Anr

Ms. Krutika Raghavan

Mr.Shabbeer Ahmed R1
Mr. Philip Mathew R2

18.

Comp App (AT) (CH)
(Ins) No. 228/2024

For Stay

IA No. 606/2024

For Exemption

IA No. 607 & 608 /2024

Ammon Holdings Pte
Ltd

Vs

CA Mahalingam Suresh
Kumar, RP of Real
Value Promoters Pvt
Ltd

Mr. Arun Karthik
Mohan

Mr.AG Sathyanarayana

19.

Comp App (AT) (CH)
(Ins) No. 77/2024

ICICI Bank Ltd.

Vs

Compar Estates and
Agencies Pvt Ltd

Shivakumar & Suresh

Mr. CV Shailendran




For Admission (After Notice)

(Ins) No. 397/2025
For Stay
IA No. 1156/2025

Vs
IFCI Limited

Salvaji

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
20. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1
(Ins) No. 285/2025 Exchange of India Ltd Mr. Amir Bavani- R5
For Stay Vs
IA No. 797/2025 Consortium of
For Exemption Karishma Jain, Jupiter
IA No. 798/2025 City Developers (I) Ltd
& Adwaita Navigations
Pvt Ltd SRA of XL
Energy Ltd & 4 Ors
21. | Comp App (AT) (CH) No. | Sajan K Thomas & Mr. Hari Kumar G Nair | Mr. TK Bhaskar R1- R5
91/2023 3 Ors
For Stay Vs
IA No. 1168/2023 Falcon Agencies Pvt Ltd
& 4 Ors.
22. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(Ins) No. 83/2025 Works Albyness
For Stay Vs
IA No. 240/2025 Ashish Vyas, RP of
To Adv. Hg. Maan Sarovar
IA No. 1541/2025 Properties Development
Pvt Ltd
WITH
23. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(Ins) No. 141/2025 Works Albyness
For Stay Vs
IA No. 382/2025 Aashish Vyas, RP of
Maan Sarovar
Properties Development
Pvt Ltd & 3 Ors.
24. | Comp App (AT) (CH) Krishnan Narayanan Mr. M Dinesh
No. 122/2025 Vs
Earth Stein Pvt Ltd &
2 Ors
25. | Comp App (AT) (CH) No. | Sri Rama Murthy Mr. Shivam Grover,
126/2025 Velaga PCS
Vs
Sri Mathangi Matha
Agros Pvt Ltd & 6 Ors.
26. | Comp App (AT) (CH) Simens Financial Mr. Pranava Charan
(Ins) No. 366/2025 Services Pvt Ltd
For Additional Docs Vs
IA No. 1097/2025 Meera Arun, Personal
Guarantor of Vasan
Healthcare Pvt Ltd
27. | Comp App (AT) (CH) MS Laxman Rao Mr. Raja Shekar Rao Mr. G Kalyan Jhabakh




28.

Comp App (AT) (CH)
(Ins) No. 410/2025
For Stay

IA No. 1168/2025

N Srinivasan

General Secretary,
Indu Employees
Progressive Union

Vs

CA M Suresh Kumar
Liquidator of
Hindustan Builders
Photo Films Mfg.Co Ltd
& Anr.

Mr. A Saravanan

Mr. AG Sathyanrayana
R1

29. | Comp App (AT) (CH) A Suresh Kumar Mr. BSV Prakash CA Mahesh
(Ins) No. 426/2025 Suspended Director of | Kumar Lakshmanadass,
For Stay Meenakshi Cargo Liquidator
IA No. 1212/2025 Forwarders Pvt Ltd &
For Additional Docs Anr.
IA No. 1213/2025 Vs
CA Mahesh
Lakshmanadass
Liquidator, Meenakshi
Cargo Forwarders (P)
Ltd
30. | Comp App (AT) (CH) VK Rajeev Mr. TK Bhaskar Mr. Sankar P Panicker
(Ins) No. 444/2025 Suspended Director, R2
For Stay Kumarakom Aqua
IA No. 1274 & Serene Pvt Ltd
1275/2025 Vs
Kerala State Industrial
Development
Corporation Ltd & Anr
31. | Comp App (AT) (CH) Orchid Valley Mr. Bijoy P Pulipra Mr. T Sai Krishnan R5
(Ins) No. 494/2025 Apartment Buyers
Association
Vs
Sub Registrar & 4 Ors
32. | Comp App (AT) (CH) Regional Provident Mrs. Revathi
(Ins) No. 496/2025 Fund Commissioner-II Manivannan
For Stay Vs
IA No.1402/2025 C. Ramasubramaniam
33. | Comp App (AT) (CH) Ramki Ramakrishnen Mr. Karthikeyan Mr. R Vidhya Shankar
(Ins) No. 531/2025 Suspended Director of | Anbazhagan R1
For Stay ISPT India Pvt Ltd
IA No. 1494 /2025 Vs
For Direction Indo Shell Mould Ltd &
IA No. 1679/2025 Anr.
WITH
34. | Comp App (AT) (CH) ISPT LLC Mr. Karthikeyan Mr. R Vidhya Shankar

(Ins) No. 532/2025
For Stay

IA No. 1495/2025
For Exemption

IA No. 1496/2025

Rep by its Authorised
Signatory Ramki
Ramakrishnen

Vs

Indo Shell Mould Ltd &
2 Ors.

Anbazhagan

R1




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
35. | TA (AT) No. 20/2021 Arangcons Mr. P Rishikesh Mr. Sanjay Gupta R1
(Comp App (AT) (Ins) Vs Mr. Amit Agrawal R2
No. 833/2019) Amit Chandrakant
Shah, RP of BCIL Zed
Ria Properties & 2 Ors
WITH
36. | TA (AT) No. 21/2021 Santhosh Ramalingam | Mr. Adarsh Ramanujan | Mr. Sanjay Gupta- R1
(Comp App (AT) (Ins) & 12 Ors Mr. Amit Agarwal R2
No. 860/2019 Vs
For Stay Amit Chandrakant
IA No. 2625/2019 Shah, RP of BCIL Zed
For Exemption Ria Properties & 2 Ors.
IA No. 2627/2019) WITH
37. | TA (AT) No. 170- BCIL Yelahanka Mr. Athiban Vijay Mr. Sanjay Gupta- R1
171/2021 Projects LLP through Mr. Arun Karthik
(Comp App (AT) (Ins) its authorised Rep Mohan-R2, R4
No. 1094-1140/2019) Rachna Rego Mr. P Raj Kumar
Vs Jhabakh-R5
Amit Chandrakant
Shah, RP of BCIL Red
Earth Developers India
Pvt Ltd & 4 Ors
38. | Comp App (AT) (CH) Sudershan Kumar Ms. V Gangabai Mr. Smaran Shetty
No. 37/2021 Manchanda & 2 Ors. R1 R2 R4 R6
IA No. 489/2021 Vs Mr. Pradeep Nayak R5
For Additional Docs SM Kannappa
IA No. 1457/2025 Automobiles Pvt Ltd &
5 Ors
39. | Comp App (AT) (CH) Balu Sridhar & 2 Ors D. Peruman Saranyan | Mr. AR Ramanathan
No. 48/2021 Vs
To Dispense with Simpson and Company
IA No. 554/2021 Ltd.
For Stay
IA No. 553/2021 WITH
40. | Comp App (AT) (CH) Mahendra Girdharilal Mr. Kausik Chatterjee Mr. AR Ramanathan
No. 53/2021 Wadhwani & Anr
For Exemption Vs
IA No. 612/2021 Simpson and Company
For Stay Ltd.
IA No. 613/2021 WITH
41. | Comp App (AT) (CH) M.A.A. Annamalai & A. | Mr. H Karthik Seshadri | Mr. AR Ramanathan
No.60/2021 Ulagammai & 10 Ors
Vs
Simpson and Company
Ltd.
WITH
42. | Comp App (AT) (CH) M.A.A. Annamalai & A. | Mr. H Karthik Seshadri | Mr. AR Ramanathan
No.62/2021 Ulagammai & 10 Ors
Vs
Simpson and Company
Ltd.
WITH
43. | Comp App (AT) (CH) Dilip Kumar Jain & 7 Mr. Kausik Chatterjee Mr. AR Ramanathan

No. 10/2022
For Exemption
IA No. 109/202

Ors.

Vs

Simpson and Company
Ltd




44. | Comp App (AT) (CH) Indus Ind Bank Ltd Mr.R Imayavaramban Mr. Nityavendhan K
(Ins) No. 126/2021 Vs
For Interim Injunction | IVRCL Ltd & Anr
IA No. 224 /2021
45. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Mr. Vinod Kumar
(Ins) No. 155/2022 Vs
For Stay G Ramachandran,
IA No. 361/2022 Liquidator of Sai
For Interim Injunction Regency Power
IA No. 362 /2022 Corporation Pvt Ltd
WITH
46. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Ms. Janani Shankar R1
(Ins) No. 49/2024 Vs Mr. Vinod Kumar R2
For Stay Omniedge Futures Pvt
IA No. 146/2024 Ltd & Anr
For Urgent Hearing
IA No. 1321/2024
47. | Comp App (AT) (CH) GMP Technical Mr. Pranava Charan Mr. Prithviraj JS
(Ins) No. 156/2022 Solutions Pvt Ltd
Vs
Swiss Garnier
Genexiaa Sciences Pvt
Ltd
48. | Comp App (AT) (CH) K Chandrashekaran & | Mr. TK Bhaskar Mr. Himanshu Rathore
(Ins) No. 211/2022 Anr. R1
For Stay Vs Mr. Avdhesh Bairwa R2
IA No. 466/2022 Ashwani Kumar
For Directions Gupta, Erstwhile RP of
IA No. 1145/2023 Infodrive Software Ltd
& Anr.
49. | Comp App (AT) (CH) Srinivasa Garment Pvt | Ms. A Vidya Mr. S Senthilvel R4
(Ins) No. 223/2022 Ltd & 2 Ors
For Stay Vs
IA No. 479 & 480/2022 | District Collector,
Dindigul & 4 Ors.
50. | Comp App (AT) (CH) DP Sadhu Ms. S Shanmitha Mr. Adhivarahan R1
(Ins) No. 422/2022 Suspended Director of
For Stay Devas Engineering
IA No. 1043/2022 Systems Pvt Ltd
For Exemption Vs
IA No. 1044 /2022 Union Bank of India
Ltd & Anr
51. | Comp App (AT) (CH) Quadrangle Trading Mr. R Subramanian Mr. Avinash Krishnan
No. 52/2023 Services Pvt Ltd Ravi
Vs
The Registrar of
Companies, Tamilnadu
A&N Islands, Chennai
& Anr
52. | Comp App (AT) (CH) PRG Buildcon India Pvt | Mr. CV Shailandhran Mr. Abhishek Jenasenan
(Ins) No. 433/2023 Ltd Mr. Jerin Asher Sojan
For Exemption Vs
IA No0.1334 & Riddhima Estates Pvt
1335/2023 Ltd
53. | Comp App (AT) (CH) Rajeev Vidyadharan Dr. KS Ravichandran, Mr.Bijoy P Pulipra

No. 06/2024

For Urgent Hearing
IA No. 121/2024
For Stay

IA No. 122/2024

alias Rajeev Anchal &
3 Ors

Vs

PJ Mathews & 27 Ors

PCS

R1-R8

Mr. Ajakumar R10- R12
Mr. EK Kumaresan

R16 R17




54.

Comp App (AT) (CH)
(Ins) No. 20/2024

Bharat Petroleum
Corporation Ltd. Kochi
Refinery

Vs

Vinod Balachandran,
Liquidator of Albanna
Engineering Pvt Ltd &
Anr

Mr. Gautham
Venkatesh

Mr. M Sivavarthanan
R1

55.

Comp App (AT) (CH)
(Ins) No. 64/2024
For Urgent Hearing
IA No. 191/2024

Sri Venkatesa Fabrics
Ltd. Rep by its
Managing Director, GR
Harshavardhan

Vs

Behin Gnanaraj,
Proprietor of B COTS

Mr. R Vidhya Shankar

Mr. G Vairava
Subramanian

56.

Comp App (AT) (CH)
(Ins) No. 86/2024
For Stay

IA No. 244 /2024

Prasada Raju MRV
Suspended Board of
Directors of Mantena
Laboratories Ltd.

Vs

Vamsi Kambhammetu
Erstwhile RP, Mantena
Laboratories Ltd &

2 Ors.

Mr. Avinash Krishnan
Ravi

Mr. Rohan

Rajasekaran R1

Mr. Vipul Jai,
Mr.Navaneethakrishnan
R2

WITH
57. | Comp App (AT) (CH) Prasada Raju MRV Mr. Avinash Krishnan Mr. Rohan
(Ins) No. 87/2024 Suspended Board of Ravi Rajasekaran R1
Directors of Mantena Mr. Vipul Jai,
Laboratories Ltd. Mr.Navaneethakrishnan
Vs R2
Vamsi Kambhammetu
Erstwhile RP of
Mantena Laboratories
Ltd & 2 Ors
58. | Comp App (AT) (CH) Axis Bank Ltd Mr. VV Sivakumar Mr. TK Bhaskar
(Ins) No. 176/2024 Vs

For Urgent Hearing
IA No. 475/2024
For Stay

IA No. 476/2024

R Venkatakrishnan RP,
St. John Freight
Systems Ltd

59.

Comp App (AT) (CH)
(Ins) No. 260/2024
For Exemption

IA No. 693/2024

Meca Project
Engineers Rep by its
Proprietrix, KV
Kanyakumari

Vs

Novus Green Energy
Systems Ltd

Mr. Pogulkonda
Pratap

Mr.Y Suryanarayana

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%?20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

By the order of Hon’ble Member (Judicial)

Copy to:
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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